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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the issue raised by the hon. Member, Shrimati Seema Dwivedi: Dr. Amar Patnaik
(Odisha), Dr. Fauzia Khan (Maharashtra), Dr. Santanu Sen (West Bengal), Dr.
Sasmit Patra (Odisha) and Shri Ajay Pratap Singh (Madhya Pradesh)

Now, Shri Ram Chander Jangra. The issue is 'request to start welfare schemes
for Carpenters'.

Demand to start welfare schemes for Carpenters
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[RAJYA SABHA]

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the issue raised by the hon. Member, Shri Ram Chander Jangra: Dr. Fauzia Khan
(Maharashtra), Dr. Sasmit Patra (Odisha), Dr. Santanu Sen (West Bengal), Dr.
Amar Patnaik (Odisha), Shri Dhananjay Bhimrao Mahadik (Maharashtra), Shri Abir
Ranjan Biswas (West Bengal) and Lt. Gen. (Dr.) D.P. Vats (Retd.) (Haryana).

Dr. Amee Yajnik. The issue is, 'need to implement laws strictly in public
spaces for safety and security of women.'

Need to strictly implement laws in public spaces for safety and security of women

DR. AMEE YAUNIK (Guijarat): Sir, the latest NCRB data has said that there has been
a four per cent rise in crimes against women and it is talking about the data of all the
States where there is domestic violence on the rise, many criminal acts on the rise
and rise in violence against women. But, Sir, the most important fact is at public
spaces, where women have a right to freedom and where women have access to
enjoy the same rights as everyone, they cannot move freely as incidents of
harassment, passing lewd remarks, modesty outraging and also committing physical
violence are on the rise. We have the data on rape which | would not like to give right
now but the violence against women in public spaces has a big, big detrimental effect
on the development of this particular nation and economy. There have been
directives from the hon. apex Court that there should be policies and there should be
schemes where you have PCR vans continuously monitoring activities and you have
CCTV cameras. There should be people on the road where they can always have
some kind of a surveillance so that these crimes don't take place in public spaces.
Sir, there have been these directives for a long time now. Many States are
implementing these directives. There is very poor lighting on the footpaths and public
spaces and women do not get the right protection. Sir, despite helplines and
WhatsApp helpline numbers, when the victim is harassed, she does not have access
to these particular helplines available to her and that is why the crimes are occurring in
public spaces all the time. Sir, | request the Government, | urge through you, that
they should see to it that all the strict policies, strict laws are implemented and women
feel safe and secure in public spaces.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour mention raised by the hon. Member, Dr. Amee Yajnik: Shri Jose K.
Mani (Kerala), Dr. John Brittas (Kerala), Shri P. Wilson (Tamil Nadu), Shri Abir



